No. 3569 — RG.
RESULT OF THE CANDIDATE WHO HAS BEEN CALLED FOR VIVA-VOCE / PERSONALITY TEST FOR RECRUITMENT TO THE CADRE OF

DISTRICT JUDGE (ENTRY LEVEL) IN THE WEST BENGAL JUDICIAL SERVICE

IN THE HIGH COURT AT CALCUTTA
APPELLATE SIDE

Dated : 19™ September, 2016.

THROUGH LIMITED COMPETITIVE EXAMINATION
2016

The Selection Board has fixed 300 marks in aggregate, i.e. 50% of total marks of 600, as the cut off marks for being empanelled for appointment to the post of District Judge (Entry
Level) by way of recruitment from amongst the eligible Judicial Officers in West Bengal Judicial Service. In view of that no one has qualified after the interview held on 14.09.2016 for the
recruitment to the cadre of District Judge (Entry Level) in the West Bengal Judicial Service through Limited Competitive Examination, 2016. However, the result of the sole unsuccessful

candidate is published below.

CANDIDATE SECURING TOTAL MARKS LESS THAN 300

Sl. | Name of the Candidate Roll No. Marks obtained in the Written Test by the Date of Date of | MARKS AWARDED IN VIVA-VOCE / PERSONALITY TEST Overall
No. candidate concerned promotion | Viva-voce / assessment
to the Personality
| ] i v \ Total % cadre of Test Marks given Marks | Marks given | Average marks
Civil by The given by by the obtained by the
Judge, Hon'ble The the Hon'ble Candidate
Senior Acting Chief | Hon'ble Justice
Division Justice Justice Rakesh
Nishita Tiwari
Mhatre
1 |Sri Viswaroop Sett LCE/HC- 55 | 44 | 45 | 42 69 255 51.00( 06.08.2009 | 14.09.2016 35 40 28 34.33 289.33
CAL/2016/25
By Order,
Sd/-

(Sugato Majumdar)
Registrar General-cum-Secretary,
Selection Board, High Court at Calcutta
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